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THE MINISTER OF IRRIGATION
AND POWER (DR. K. L.RAO) : (a) Not
Yet. .

(b) Does not arise.

(c) Delay in receipt of comments from
the States.

PiLLs ForR FAMILY PLANNING

1538. SHRI RANDHIR SINGH :
Will the Minister of HEALTH AND
FAMILY PLANNING be plcased to state :

(a) whether contraceptive pills are sug-
gested as an improvement in family plan-
ning where loop has failed ;

(b) the reaction of different State Governe
ments to this change-over ; and

() the effectiveness of these pills as a
check to the mounting population figure in
the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING & URBAN DEVELOPMENT
(DR. S. CHANDRASEKHAR) : (a) and
(b). Contraceptive pills are not suggested
only as an improvement where loop dees
not suit but as an adjunct to the Family
Planning programme. The Government of
India is undertaking Pilot Projects in oral
contraception on an experimental cum de-
monstrational basis in different parts of the
country in consultation with the State
Governments.

(c) Since the pills are still in experimental
project stage, it is too early to give any
definite opinion about their effectiveness as
check on the growth of population in the
country but from all accounts available
so far they should prove very helpful as
found in other countries.
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NATIONAL DEFENCE REMITTANCE SCHEME

1541. SHRI O. P. TYAGI : Will the
Minister of FINANCE be pleased to state :

(a) the total amount received from
abroad under the National Defence Remit-
tance Scheme upto the 31st July, 1967 ;

(b) the total amount received by the
Christian Church Missions and Foreign
Christian Missionaries under the above
scheme ; and

(c) the total value of import licences
issued before the 6th June, 1967 and after
6th June, 1967 upto 31st July, 1967 under
the above Scheme ?

THE DEPUTY PRIME MINISTER &
MINISTER OF FINANCE (SHRI
MORARJI DESAI): (a) Remittance
received up to 31st May, 1966, were eligible
for the benefits of the National Dcfence
Remittance Scheme. While the Scheme was
in force the total remittances received were
of the order of Rs. 71 crores approximately.

(b) Such recipients of remittances did
not qualify for the benefits of the Scheme.

(¢) Up to 6th June, 1966, import licences
issued amounted to Rs. 7-88 crores ; the
value of licences issued-after 6th June, 1966,
uill 31st July, 1967, was Rs. 29 ‘74 Crores.
(Figures at (a) and () are in pre-devaha-
tion terims). C





